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1 2 3 4
61 Forcsts . . . 6,07,76,500 . 11,28,70,500 e
62 Community Development . 2,93,66,100 5,45,36,900
63 Industries . . 74,24,900 9 6,50,000 1,37,89,100 1,93,00,000
64 Sericulture and Weaving 1,55,99,500 83,000 2,89,70,500 1,66,000
65 Cottage Industries 85,95,800 56,30,000 1,59,64,200 1,12,60,000
66 Mines and Minerals 28,23,100  16,63,33,300 52,42,900 31,26,66,700
67 Flood Control . 1,95,27,200 4,73,66,700 3,62,64,800 0,47,33,300
68 Roads and Br dge 6,42,45.700 5,55,40,300  11,93,13,300  11,10,80,700
69 Tousm 10,99,300 .- 20,41,700
T R Aesgmment o Local
Bodi s and Panchavats Ra;
Insttutions . . 1,36,73,000 .. 2,53,94,100
71 Assam Capital Gonstiuction . 10,63.300 o, 21,26,700
72 Loans and Advances to
Govanment Senvants . 1,65,66,700 3,31,33, 300

—

—

*Authorisud to e withdrawn from and out of the Consolidated Fund of the State of Assam
by the Assam Appropriavon (Vote on Account) Ordinance, 1981.

*“*Includes amounts authotised by the President of India under art de 357(1)(c) of the
Constitution of India vide Minsuy of Finance Notification No SO. 610(E) dated 27-7-1981 .

13.23 has

ASSAM APPROPRIATION BILL®*

THE MINISTER OF FINANCE
(SHR] R VENKATARAMAN): I

beg to move

for leave

to introduce

and appropriation of certain sums
from ang out of the Consolidated
Fund of the State of Assam for
the services of the financial year

1981-82.”

The motion wag adopted.

a Bill to authorise payment and ap-
propiiation of certain sums fron and
out of the Consolidateg Fund of the
State of Assam f-r the srrvices of
the financial year 1891-82
MR. DEPUTY-SPEAKER:
gueslion is:
“That leave be granted {o intro-
duce a Bil] to authorise payment

The

SHRI R. VENKATARAMAN: 1
introduce the Bill.

I beg to move:**

“That the Bill to authorise pay-
ment and appropriation of certain
sums from and out of the Consoli-
dated Fund of the State of Assam

*Published
dateq 24-3-1981.

**Introduced/moved with the

in Gazetter of India Extraordinary Part Ir Section 2,

recommendation of the President.
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for the services of the financial
year 1081-82 be taken into consi-
deration.”

MR. DEPUTY-SPEAKER: The
question is;

“That the Bill to authorise pay-
ment and appropriation of certain
sums from and out of the Consolida-
ted Fund of the State of Assam for
the services of the financial year
1981-82 be taken into consideration.”

The motion was adopled
MR DEPUTY-SPEAKER:

we will take up clause by
consideration of the Bill

Now,
clause

The question is:

“that clauses 2 and 3 stand Dpart
of the Bill”

The motion was adopted.
Clauses 2 and 3 were added to the
Bill

The Schedule, Clause 1, the Enact-
ing Formula and the Title were added
to the Bill.

SHRI R. VENKATARAMAN: I
beg to move:

“That the Bill be passed.
MR. DEPUTY-SPEAKER: The
question is:
“That the Bill be passed.”

The motion was adopied.
13.27 hrs.

The Lok Sabhg then adjourned for
Lunch till thirty minutes past four-
“teen of the Clock.

—
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Prov.) Bill and Prev. of
Blackmarketing ang Maint.
of Sup. of Essn. Com. ..
(Amdt.) Bill

The Lok Sabha reassembled, after
Lunch, at Thirtyfive minutes past four-
teen of the Clock,

[MR. DEPUTY-SPEAKER in the Chair]

ESSENTIAL COMMODITIES (SPE-
CIAL PROVISIONS) BILL—Contd.
PREVENTION OF BLACKMARKE-
TING AND MAINTENANCE OF
SUPPLIES OF ESSENTIAL COM-
MODITIES (AMENDMENT) BILL.
—Contd.

MR. DEPUTY SPEAKER: We will
now take up further consideration of
the motion on Essential Comrmnodities
(Special Provisions) Bill ang the
motion on Prevention of Blackmar-
keting and Maintenance of Supplies

of Essentia] Commoditie; (Amend-
ment) Bill.

Shri Bhuria was on hig legs. He
has spoken for one minute. He may

resume his speech.

o fasile fag v four (dmqem )
ITreaesT wgRa, W faq agyr s
arqer  2qr wE foar ar TS 99wy
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